CORRIGENDUM
INVITATION FOR EXPRESSION OF INTEREST (FORM- G)

ISSUED FOR CIRP OF RIA CONSTRUCTIONS LIMITED

With reference to the Form G- Invitation for Expression of Interest issued in accordance with the
provisions of the Insolvency and Bankruptcy Code, 2016 read with Regulation 36A of the
Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016, published in the newspapers Financial Express and Jansatta on 12
February 2026, itis hereby informed that pursuant to the approval of the Committee of Creditors,
the last date for submission of Expression of Interest (EOI) by the Prospective Resolution
Applicants has been extended.

Accordingly, the relevant clause of the said Form G stands amended and restated as follows:

Sl. Earlier Dates as per Form-G,| Revised

No PARTICULARS Dated 12.02.2026 | Dates

1. |Last date for receipt of expression of interest 27-Feb-26 18-Mar-26

2. | Date of issue of provisional list of prospective 07-Mar-26 21-Mar-26
resolution applicants

3. | Last date for submission of objections 12-Mar-26 27-Mar-26
to provisional list

4. | Date of issue of final list of prospective 18-Mar-26 30-Mar-26

resolution applicants

5. | Date of issue of information memorandum, 23-Mar-26 30-Mar-26
evaluation matrix and request for resolution,
plans to prospective resolution applicants

6. |Last date for submission of resolution plans 22-Apr-26 30-April-26

All other terms and conditions mentioned in the Form G published on 12 February 2026 shall
remain unchanged.
Prospective Resolution Applicants may refer to the updated timeline and submit their
Expression of Interest accordingly
Ankur Bansal
Insolvency Resolution Professional
Reg no.: IBBI/IPA-003/ICAI-N-00370/2021-2022/13820
In the matter of M/s RIA CONSTRUCTIONS LIMITED
Dat ‘12/03/2026Registered Address with IBBI-SCO 66, Sector 47D, Chandigarh-160047
ale: ) Correspondence Address-SCO 66, Sector 47D, Chandigarh-160047
Place: Chandigarh Email ID registered with IBBI-ip.caankur@gmail.com

Email Id for Correspondence: rp.riaconstruction@gmail.com
Mobile No: +91-9988-251003
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Un%er %ﬁcéioln % %ﬁ) ?ft rt1heSSecu_rtitisiagion Ain(ljf Rfeconstru?)ticFJ{n Iof F?ggzci?tLAssebs énld E)nflorcement of fSecurity Inte?est Aact, 2(;)02 S(th(te_ sai? 3{3(‘(1:t2; YES i BANK ifgiitfmgcﬂém'fﬁil:‘;5&;??&“-;:2:“;‘5;2?? H':‘El‘““g'_rl sﬂ;ti::h“ﬂ?d;;‘““hﬂi- 400055
read with Rule 3(1) of the Security Interest (Enforcement) Rules, e said Rules). In exercise of powers conferred under Section . soAf:- 0 129- or Sector ya Marg Chandig
of the said Act read with Rule 3 o}lthe said Rules, the Authorised Officer of IIFL Home Finance Ltd.p(IIFL HFL) (Formerly known as India INVITATION FOR EXPRESSION OF INTEREST (FORM G) 4 - _ i d i
infoli Jead . r : ¢ A Alsost:-B-XX 2427-028, 15tFboor, Gobind Nagar, Farczepur Road, Ludhiana—141001
nfoline Housing Finance Ltd.) has issued Demand Notices under section 13(2) of the said Act, calling upon the Borrower(s), to repay the ISSUED FOR CIRP OF RIA CONSTRUCTIONS LIMITED
amount mentioned in the respective Demand Notice(s) issued to them. In connection with above, notice is hereby given, once again, to the POSSESSION NOTICE (U/s. Rule 8 (1) - for i bl )
B to pay within 60 days from the publication of this notice, th ts indicated herein below, together with furth tf : o— : —— : (Urs. Rule 8 (1) - for immovable property|
Tha 1S of Demtand Notis il ne-datg of paymant T Geta of e Botoweris). amount due B on Gats of Demand Notce and secunty With reference to the Form G- Invitation for Expression of Interest issued in accordance with the Thio 1iniareiarisd bainn e Aulfioeiad: Ofcar of YES Bank. Uil undarthe provieions:af the Sacurt " Reronsirocton of
offered towards repayment of loan amount are as under: ’ provisions of the Insolvency and Bankruptcy Code, 2016 read with Regulation 36A of the I':"_I :,I_-' Frilgnetg _:;jn' nlf.;E-- ! ﬂ?fﬂes :Terlrﬁ fACH g':-'"'zmﬁ:jm: E: the F'f-J['-"-SIErEr of HE : I?;‘ﬂ”lfatgn E.na”f?n"dsl'“rhnml] ':'3
Name of the Borrower | Demand Notice Date & Description of the Secured Asset (Immovable Property) Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate R “.5.5‘& o gl CLATIL IR Cll el S S MR I WL et DERTE e a b, 7 ) read wilh rule
(s)/ Guarantor (s) Amount - —— . . . e of the Security Interest {Enforcement) Rules, 2002 issued demand nofices calling upon the respective bormowars mantionad heseundar
All That Piece And Parcel Of The Property Being: House No. 1943 ( Part ), M.C. Persons) Regulations, 2016, published in the newspapers Financial Express and Jansatta on 12 I0 renay the amounts mendionad in the respective notices Uls.13(2) of the said Act within a period of 60 days. The tespective borrowers
L Mrs.Renu Bala Renu 09-Mar-26, Rs.716759/- | Property |.D. No. Htmcw1000806 (Part), Comprised In Khewat No. 442/1426, Khatoni February 2026, it is hereby informed that pursuant to the approval of the Committee of Creditors, b L ! b J i Sl gt e g b v Ui | 118 Tesfae 3 B
eauty Parlour & Training | (Rupees Seven Lakh Sixteen| No. 577, Muraba No. 59, Khasra No. 3 ( 7-7) Situated In Darran Khurd, Vashisth the last date f bmissi fE : t Interest (EON by the P five Resolufi iaving failed o repay the said amcg-.is:. n:.h;g is hereby given t the borrowers and public in general that the u|-||j|3r5|g|-|,?_-|j hims 13}.;.3,1
Centre, Mr. Rakesh Kumar | Thousand Seven Hundred | Colony, Ward No. 10, Thanesar, Tehsil Thanesar And District Kurukshetra 136128 e last date for submission of Expression of Interest (EOI) by the Prospective Resolution symbolic possassion of the properties described hesein below in exerdse of powers confermed on me under Sac.13(4) of the said Act
(Prospect No IL10586143) ___Fifty Nine Only) ___| Area Admeasuring (In Sq. Ft): Property Type: Area_Admeasuring Property Area: 500 Applicants has been extended. , _ read with Rule 9 of the said Rules. The respective borrowers in parficular and public in general are hereby cautioned not to deal with the
Mr. Sagar Mrs. Suman | 09-Mar-26, Rs.1103281/- All'That Piece And Parcel Of The Property Being: Property Id No. 105c2528u7_35 Accordingly, the relevant clause of the said Form G stands amended and restated as follows: said properties and any dealing with these properties will be subject to the charge of the YES Bank Ltd. for the respective amount
Saqar Stiching Centre (Rupees Eleven Lakh Three |Comprised In Khewat No. 2523, Khatonl No. 3867, Khasra No. 1571 Min(2-7) - : menlioned herein below slonawith inarast thareon at contractad ral
9 g Thousand Two Hundred | Sltualed At Plot Vakn New Shiv Colony, Teshil And District Kamal, Haryana 132001 Sl. PARTICULARS Earlier Dates as per Form-G, | Revised i L s b LG AL S L -
(Prospect No 1L10278743) Eighty One Only ) Area Admeasuring (In Sq. Ft.): Property Type: Area_Admeasuring Property Area: 900 No Dated 12.02.2026 Dates Mame of Borrower Description of Secured Assal Date of Notice Notice Date of | Product &
Mr. Yogesh Kumar 09-Mar-26, Rs.732759/- | All That Piece And Parcel Of The Property Being: Property Comprised In Khewat 1. i i i _Feb- 18-Mar-26 Uis. 1302 Amount (Rs.) |Possession| Loan Mo,
Mr. Main Pal Mrs. Dheero | (Rupees Seven Lakh Thirty | No.183. Property Comprised In Khewat No.267, Khasra No.743 (2-10), Situated Last date for receipt of expression of interest 27°Feb-26 TR BT JEr—— T e e B — = S S | 03550R
Devi  (Prospect No Two Thousand Seven ~ |In Tehsil And District Kaithal, Haryana. 136027 Area Admeasuring (In Sq. Ft.): 2. |Date of issue of provisional list of prospective 07-Mar-26 21-Mar-26 ' R 2ars | Property No.1: House, M.C No. B-RXIV-| 37 11 2025 5 SERCS
IL10634423) Hundred Fifty Nine) | Property Type: Area_Admeasuring Property Area: 1182 resolution applicants Through its Prop. Vikram | 2177IA, Property measuring 133 3q. _‘:ds 5,46,21,781/-
Mrs.Hukama Devi, Mr. | 09-Mar-2026, Rs.555008/- | All That Piece And Parcel Of The Property Being: House No 328, Rathali, 3 [Last date for submission of oblections Jain Sio Ramesh Kumar | Comprised in Khasta No. 1388/610/358 (Rupees Five
Mukesh Kumar Hukama | _(Rupees Five Lakh Fifty | Laharpur, Laharpur, Near Guru Ravidas Mandir, Yamunanagar, Haryana, India, i A ) 12-Mar-26 27-Mar-26 Jain Addrass:- B-xxlv-2179 | Khatia no. 471/484, Page Mo.432, as Per Crore Forly-Six
Milk Dairy  (Prospect | Five Thousand Ninety Eight | 133204 Area Admeasuring (In Sq. Ft.): Property Type: Area_Admeasuring to provisional list & Mo 3 l':: " Maga Jamabandi for year 2010-11, Hadbast No- o !
No IL10771075) Ont) Property Area: 4077 4. | Date of issue of final lst of prospective 18-Mar-26 30-Mar-26 S et odo | 77 Situated at Vilage Taraf Jodhewal -:%fthﬁw%mﬁ
Mr. Vikram Mr. Satyabeer | 09:Mar-26; Rs.948416.98)- | o) izt piece And Parcel Of The Property Being: PPID-6ADATTRY, House No resolution applicants ity fm, Jgin | fAbaddi Known as Kuldeep Nagar, Street ol
Mrs. Rekha Rani ( e Thotsand Four | 221, Ward No 2, Assandh, Assandh, Old Gurdwara, Kamal, Haryana, India, 5 Date of i5sue of morrmat 3 (Borrower) (2} Vikram Jain | \o.3 Tehsil & Distt Ludhiana, Boundanes Seven
(,"LQ°§9F’7‘*1°7‘1§)° Hundred Sixteen Rupees & 132039 Area Admeasuring (in Sq. FL): Property Type: Area Admeasring ' ej‘afugti';:‘I{:’a‘t’m'(”a%mrzc']‘l’l’;gt"f*g:?;asghft?;;1 23-Mar-26 30-Mar-26 Sfo Ramesh Kumar Jain | East Plot no.39. Subhash Chand Adm G0 Hundred and
- - - roperty Area: , Address - House MNo 144 i Mo, 371 pal Rai ; i
Ninety Eight Paise Only) ' : plans to prospective resolution applicants Sira SE[' N Uq‘; ‘-.II ; EUGTL E:; M.Egi.gl' Gzzn*éﬂ T: .' ;ﬁ;ﬁg q'”'3=5"'!}rfe
Mr. Randeep Singh Mrs. | 09-Mar-26, Rs.1100657.4/- | Al That Piece And Parcel Of The Property Being: House Area 423/2600 Share Out ] . o of resoiion _ iresl NO. £, Wear ' . il Uk wvix Rupes Only)
Murti Nain Dairy Farm | (Rupees Eleven Lakh Six Of Total Land Measuring 01 Kanal 06 Marlas Comprised In Khewat No.330, Khasra 6. | Last date for submission of resolution plans 22-Apr-26 30-April-26 Shamrock School, | Wide Adm.20"and Mortgagor : Mr. Vikram el vt
(Prospect No Hundred Fifty Seven No'??' 2|77'S-366 K'“ZS 8?0|’|AS Pngahmaba%nﬁ !To}z Tme lY%gr 2'02:<_2'0r122| ’L}”d Mgt%lW All other terms and conditions mentioned in the Form G published on 12 February 2026 shall Hambran Road, Golfiink, | Jain S/o Mr, Ramesh Kumar Jain Property 158h-Nov-2025
IL10986792) Rupees & Forty Paise Only) | NO: 919 Is Situated At Village Sanghan Tehsil Kaithal District Kaithal 136 rea . h q =7 Ludhiana-141008 Na:2 * Houze MO Noo B-XXV-21779
Admeasuring (In Sq. Ft.): Property Type: Area_Admeasuring Property Area: 1149 jyainunchanged. . o . . Lotony,  Ludnisna ™| Property measuring 133-1/3 Sq. Yds
Mrs. Pramjit Mr. Rajesh | 09-Mar-2026, Rs.597307/- |All That Piece And Parcel Of The Property Being: Property Comprised In Khewat Prospective Resolution Applicants may refer to the updated timeline and submit their (Co-Borrower & Mortgagor) Comprised in Khasra No T.:'!IBHJ'EJD."-!%_
Kumar Softnet (Rupees Five Lakh Ninety [No. 834, Khatta No. 985, Khasra No.126 Killa No.35/1(6-0) Situated In Shyam Expression of Interest accordingly (3) Vaishall Jain Wio Vikram | gy phona oo, 865578, Page No.464,
(Prospect No Seven Thousand Three  |Nagar, Patiala Chowk Jind, Tehsil & And District Jind 126102 Area Admeasuring Ankur B | Jain Address- House dila no, S0l Sl DALy He
IL11057166) Hundred Seven Only)  |(In Sq. Ft.): Property Type: Area_Admeasuring Property Area: 540 nsol Resolui rl]:’ u;’ a_nsal H';"i A F'[-"‘ Mo 2 N E-E!r?.l;ﬂgﬁbaf‘d: fﬂra'ﬁﬂr 2010- T1h.| |‘L|1?11:|b=a?it.
— . — . nsolvency Resolution Professiona 3144, Street | . e =77 Situated at Village Taraf Jodhewa
Mr. Karnail Singh, Mr. 10/03/2026, Rs.2300558/- | All that piece and parcel of the property being: Property bearing khewat/khata no ) : . l
Ankush, Mr. Vikas, Mrs. | (Rupees Twenty Three Lakh [ 201/328, Village hansdehar, Nirwana Tehsil, Jind District, Haryana, 126102 Area Reg no.: IBBI/IPA-003/ICAI-N-00370/2021-2022/13820 Shamrock Scheal, | Abaddi Known as Kuloeep Nagar, Street
Kavita, Karnail Singh Five Hundred and Fifty ~ [Admeasuring (In Sq. Ft.): Property Type: Land_Area, Carpet_Area, Built_Up In the matter of M/s RIA CONSTRUCTIONS LIMITED Hambran Rosd, Golfiink, | Mo-3, Tehsil & Distt Ludhiana. Boundares:
l(fPLOSPeZty "-103123?0) - Eight 0”|'|YF)L - _fAfea :rﬁtislitmlf_ea! 3.7, 1346-20: 13;9-0;3- - — Registered Address with IBBI-SCO 66, Sector 47D, Chandigarh-160047 Colony, Ludhiana-141008, EBET';EEIEEHEF-;TM ﬁﬂ'z'-'a':'iﬁ-tll M;;"g J-i;ﬁ"
the said Borrowers fail to make payment to as aforesaid, may proceed against the above secured assets under Section - i - ; i . m.60" Marth: Plot no m. 20 South:
13(4) of the said Act, and the applicable Rules, entirely at the risks, costs and consequences of the Borrowers. For, further details please CorreSpondenCEAdﬁrFSS S.CO 6% S?ﬁt?éé'rp’ Charkldlgarh 1(%0047 [Co-Barrawer, Guaranior) Streetl 207 Wide Adm.20' Mortgagor : Mr
contact to Authorised Officer at Branch Office: Karnal - SCO - 408, GF, Mugal Canal, Karnal, Haryana - 132001/ 1176/3 First Floor, Opposite _ Email ID registered with IBBI-ip.caankur@gmail.com Vikram Jain Slo Mr. Ramesh K jol
Nawal Cinema, GT Road, Panipat - 132103 or Corporate Office: IIFL Tower, Plot No. 98, Udyog Vihar, Ph-IV Gurgaon, Haryana. Date:12/03/2026 Email Id for Correspondence: rp.riaconstruction@gmail.com _ sl el sl bl el _
Place: Haryana, Date: 12-03-2026 Sd/- Authorised Officer, For IIFL Home Finance Ltd. Place: Chandigarh Mobile No: +91-9988-251003 (1} Mahi Traders fthrough iis)House No. 5:11;1 %'33.5 F‘F'JHEE_HF 2711.2026 Rs. 09.03.2026) S073330
Propetier Yaspal Sio Baij Nath|measunng 142-1/ q. Ta5, 1,31.21,964 15
o s Addrass:- White Quarter, H. No-1834, ':":"ml:'riEE'jl in Khasra |"-|-.'le {Rupees One
2~ VASTU HOUSING FINANCE CORPORATION LTD CEEETARERYNRN | Sise o, o Ln, Luhara 20811799 294 1233580 Crors Thity One
- ISt care Is tTaken prior to 1 i 4 : i q50 I |." st III-! 4 ' J L . 3
VIAST B 205 200, 20 Fioor, A Wing, Navbharat Etat, Zacria Bunder Road,Sewri (West), Mumbai acceptance of advertising e Y S o | 02811287 as per Jamaband for 2D )
nit 203 & 204, 2nd Floor, ing, Navbharat Estate, Zakaria Bunder Road,Sewri (West), Mumbai copy, itis not possible to verify Malh Address:- H. No-183B, White| .., year 2011-12 situated al Village One Thousand
HOUSING FINANGE 400015. Maharashtra. CIN No.: U65922MH2005PLC272501 its contents. The Indian Quarter, Street No.3, Dhur Line, Near| piryubanda, H8, No. 167, Abadds Ning Hundred
Express (P) Limited cannot Vikas Dharmshala, Ludhiana-|gnm .E '..|'-'-.|:}4'.‘|' Rk Tahed 4 Eighty F
be held responsible for such . : e ) y AN a5 Bash wapur, lahss and Eighty Four
E-auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, ﬁggz%?‘r::&rﬁﬂ i(s);i'f:;‘l';‘s’f }:I?"H hfg*?g "'JIE :'-rHE'SF'E" f"‘d'j’g'-’ff'ﬁ" ﬁg‘i‘?" PE??EEPLDT(;J Eﬂldnr?luf-}-u Paisa Only) dus
2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002. Notice is hereby given to the public in general and in particular to the associations or individuals NG z' bh-u{i r;_I;Ene L';"E';'r' V:E':E' Hu-';h A A F-.dm : 21: E-:-;jm' F‘in-t as on J04h-Noy-
Borrower / Co-Borrower/ Mortgagor (s) that the below described immovable properties mortgaged to the Secured Creditor, the Symbolic possession of which i‘rj;ighségﬁc';gs\?veevﬁgfe‘ﬁ:: Elh.'rrr ahala Lﬁ r h iana-141003. | No. 3 Adm. 21" Mortgagor : Yaspas 2025
. . . . . o . . . - L1 ] | ) M -
has been taken by the Authorised Officer of Vastu Housing Finance Corporation Limited the same shall be referred herein after as Vastu Housing Finance recommend that readers (Guararitar) S/o Bai| Nath
make necessary inquiries —rn !

Corporation Limited. The Secured Assets will be sold on “Asis where is”, “As is whatis”, and “Whatever there is” basis through E-Auction. Itis hereby informed to

bef di i
General public that we are going to conduct public E-Auction through website https://sarfaesi.auctiontiger.net T antoring. e oy

Ploase note that under Section 13 (8] of the Acl, in casa if the duas logethar with all costs, charges and expenses incurmed by US ana

i Z;r - eer:teenrtisnv%ith ;'g\f’emsaenrg tendered at any time bafore the date of publication of the nofice for public auction! Sale than Sale shall not be concluded and securad
SN | Account No. and Name of |  Date & Amount as per Descriptions of the property/Properties | Reserve Price, | E-Auction Date and Time, or otherwise acting on an assetshall notbe sold or transfemed by us, and no further step shall be takan by us for fransfer or sale of that secured asset.
borrower, co- borrower, Demand Notice U/s 13(2) & Earnest Money | EMD Submission Last advertisement in any . . i
Mortgagors | Date of Symbolic Possession | Deposit (InRs.)| Date, Inspection Date manner whatsoever. Date; 12.03.2026, Place: Ludhiana Sdl- (Authorlzed Officer) YES BANK LMITED
1 LP0000000127668 ' Demand Notice Date Property i.e. Pargana Miranpur Vard Rs.3019200/- | 11/04/2026 Timings 10:00
Mobaraq Ali (Borrower), 23/04/2025 & Amt Rs. Parkisganj Mutalika Chavni Sadar MakanNo.|  Rs.301920/- AM to 12:00 PM,
Anvari Bano (Co-borrower), | 2071541/- as on 09/04/2025 + | 333, City Hospital , , Sultanpur , Sultanpur , 10/04/2026 up to 5:00 PM.,
Abdul Gfr (Coborower | * gt Cost e, | VtarPradesh-22800 261032025 2~ VASTU HOUSING FINANCE CORPORATION LTD
Fatima Begam (Co- ' VHSTI H I
borrower), As?f AI(i (Co- & 0911272025 Unit 203 & 204, 2nd Floor, “A” Wing, Navbharat Estate, Zakaria Bunder Road,Sewri (West), Mumbai
borrower) _ HOUSING FINAMCE 400015. Maharashtra. CIN No.: U65922MH2005PLC272501
2 MLP000000241871 Demand Notice Date measuring 125 Yards 104.55 sq metress Rs.8109000/- | 11/04/2026 Timings 10:00
Mohit Kumar (Borrower), | 25/09/2025 & Amt Rs.849857/-| Khasra no 327K  Situated in the Village, Rs.810900/- AMto 12:00 PM, SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
Kawtg.(Co-Bé)rrower), Rohit | as on 16/09/2025 + Interest g‘lasﬁrr:;"‘ﬁ; E:aggavig:%%%uﬁgﬁyl\lgh?élajl‘las%a 10/04/2026 up to 5:00 PM., E-auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act,
ingh (Guarantor) Cost etc. Book No.1p VolumeNo. 6876.0on Pages No. 26/03/2026 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002. Notice is hereby given to the public in general and in particular to the
& 24/12/2025 41/56 SR Dhaulana Borrower / Co-Borrower/ Mortgagor (s) that the below described immovable properties mortgaged to the Secured Creditor, the Symbolic possession of which

has been taken by the Authorised Officer of Vastu Housing Finance Corporation Limited the same shall be referred herein after as Vastu Housing Finance
Corporation Limited. The Secured Assets will be sold on “Asis where is”, “As is whatis”, and “Whatever there is” basis through E-Auction. Itis hereby informed to
General public that we are going to conduct public E-Auction through website https://sarfaesi.auctiontiger.net

1. All Interested participants / bidders are requested to visit the website https://sarfaesi.auctiontiger.net . For details, help, procedure and online training on e-auction,
prospective bidders may contact M/S e-Procurement Technologies Pvt. Ltd. (Auctiontiger); Address : Head Office: B-705, Wall Street Il, Opp. Orient Club, Near Gujrat
College, Ellis Bridge, Ahmedabad — 380 006 Guijrat (India).Contact Person : Mr. Ram Sharma Contact number; 8000023297/9265562818/9265562821/079-6813

6842/6869. emailid : ramprasad@auctiontiger.net, support@auctiontiger.net SN | Account No. and Name of Date & Amount as per | Descriptions of the property/Properties | Reserve Price, | E-Auction Date and Time,
2. Forfurther details on terms and conditions please visit https://sarfaesi.auctiontiger.net to take partin e-auction. borrower, co- borrower, Demand Notice U/s 13(2) & Earnest Money | EMD Submission Last
3. Formore details about the property kindly contact to Authorized officer : Raman Joshi/Sorabh Pahwa Contact no. 7838293620/9216986668 | Mortgagors Date of Symbolic Possession Deposit (InRs.)| Date, Inspection Date
THIS IS ALSO A STATUTORY 30 DAYS SALE NOTICE UNDER RULE 8(6) OF SECURITY INTEREST (ENFORCEMENT) RULES, 2002 1 HL0000000094924 Demand Notice Date Property as per transfer deed no. 639 dated| Rs.901680/- | 11/04/2026 Timings 10:00
Date : 12.03.2026 Authorised officer Rajesh Kumar (Borrower), |18/12/2023 & Amt Rs. 905168/-|05.05.2022 Property i.e., House, Part off  Rs.90168/- AM to 12:00 PM,
Place : SultanpurHapur Vastu Housing Finance Corporation Ltd Meena Devi (Co-Borrower) | a5 on 13/12/2023 + Interest |P€@ring Khasra no. 15//24-25/4, Kita 1, 10/04/2026 up to 5:00 PM.,
Cost etc Khewat no. 233/279, Measuring OK-3M, 26/03/2026
y Situated at Village Sulehra, Tehsil Narwana
[ & 16/03/2024 District Jind Boundary as per Site - North:
2 House of Subhash South: Road East: Road
ﬁ Uﬂiﬂ" Bﬂﬂk E'AU CTI 0 N SA I_E NOTICE ON West: House Ramlal
; th 2 HL0000000101064 Demand Notice Date Property Plot Comprised in Khewat no. 8/ Rs.1800640/- | 11/04/2026 Timings 10:00
Wi fan of India 2 7 M AHCH 2 02 6 Gurmukh Singh (Borrower), 18/09/2023 & AmtRs. | Salam, Kitte-9, Rakba 40 Kanal 19 Marla its|  Rs.180064/- AM to 12:00 PM,
- Angrej Singh (Co-Borrower), | 1590107/- as on 14/09/2023+ |30/7371 share i.e. 3 Marla 3 Sarsai Khatoni 10/04/2026 up to 5:00 PM.,
: . = 1 - Balbir Kaur (Co-Borrower No 15 Ta 18 and Khewat No. 9 Salam, Kitte- 26/03/2026
BRANCH OFFICE :- Jind (17821) Branch, ( ) '“fgejt1‘23/"233293fc- 45, Rakba 286 Kanal 12 Marla its 30/51588
: _ - e S : p ; share i.e. 3 Marla 3 Sarsai ( Total Rakba 6
E-Auction Sale Notice for Sale of immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement Marla 6 Sarsai), Situated in Village Pipalwali,
of Security Interast Act, 2002 read with Provizion to Rule 8(6) of the Security Interest (Enforcement) Rule, 2002 I/Ieehasgtljrir?gh%r?\;ljgr?:Gaé]grsglzt%%t' xKgg']?}
Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described immovable 199.11 Sq. yards., Garunda, Karnal,
property mortgaged / charged to the Secured Creditor, the Symbolic Possession of which has been taken by the authorized officer of Haryana, 132001
Union bank of india (Secured Creditor), will be sold on "AS IS WHERE 15", "AS IS WHAT IS” and "WHATEVER THERE IS" on the date 3 Dee;:fogggggﬁzégfw o 17/095)2e0r;§n§£vo:i%e D;ggm m&vﬂgtﬂi tﬂzt %ﬁe(rtg afgﬁm;ggrpm gf 3;.1111115522003/- 11/0}1/@(12612%15”3& 10:00
! I , mt Rs. - : - S. . 012: ,
mentioned below, for recovery of dues as mentioned here under to UNION BANK OF INDIA from the below mentioned Borrower(s)& Bharti (Co-Borrower) a5 on 09/09/2025 + Inferest | 1421) Khasra No. 1383 measuring 150.60 10/04/2026 up to 5:00 PM.,
Guarantor(s). The Reserve Price and the Earnest Money Deposit are also mentioned here under - Cost etc fﬂQ- Mts. hawdng to|\t/|al coveéed area 90-1G2 Sq. 26/03/2026
i y ts. situtated at Mauza Ranipokhari Grant,
Name of Alc & Branch Name | Scheduled Property Debt Due with interest and cost | Date and Time of Auction & 29/12/2025 Pargana Parwa Doon, Tehpsil Rishikesh
'Branch Office :- Jind (17821) |Residential land and bullding measuring 45.00 SR IR RUE LR 27.03.2026, Friday FROM ggh{:t?gpggwr;%%ﬁtered inthe office of Sub-
Branch, sq. yrds situated at near Muraba No, 126, Kilia Mk SAURULUSIUCUSIEEUER  12:00 NOONTO 05:00 PM | gistrar, - -
1. MIS Vansh Communication [ye 26 gams: 27 House No. 6207 ShvamiEl I dE e {with 10 min 4 LP0000000068861 Demand Notice Date Property i.e. As per Release Deed No. 3578|  Rs.388569/- | 11/04/2026 Timings 10:00
: | . - P =1, - T, oy i : i ; ; . Bala Devi (Borrower), Prem | 11/10/2025 & Amt Rs. 930609/-|dated 9.11.2000 having Property/Plot No.|  Rs.38857/- AMto 12:00 PM ,
Mear Jain Patrol Pump, Patiala l  Proparty, as Known to the Bank unlimited auto extensions) - ; : t
| Chawk. Distt Jind - 126107 Nagar Colony. Near Ashok Book Depot Wali i o e Chand (Co-Borrower), Kiran | a5 on 10/10/2025 + Interest | 114 situated at Opposite Gausala, Harijan 10/04/2026 up to 5:00 PM.,
|2, Sh. Harinder Kumar Sio Om|Gali, The &amp; Distt Jind, Haryana|RS. 17,75,658.35/- (Rupees| “lclweiste g aainet oon (Co-Borrower), Arun Kumar Cost etc. Basti, Jind, Tensi and Distt Jind-126102 26/03/2026
\Prakash H. No. 620/7, Shyam | Boundaries of property(as per latest valuation | 22venteen lakhs sevenly five thousand six hundred fifty nine (Co-Borrower) & 21/01/2026
'ﬁaﬂgg Eg;ﬁﬂﬁfgﬁg Dl[d ﬂi‘;“ dt 22.12.2025) Easl-House of sh, Khalinda|and paise thirty five Only) as per demand notice dated 5 | LP0000000038758 Demand Notice Date | A residencial Property Having plot of land| Rs.1608200/- | 11/04/2026 Timings 10:00
13 51;1 R :E-'E:h 2 alu':h '‘Lal S/o|ram, Westinterlocked paver blocks paved|C-11.2016 plus interest and other expenses. Mohseen (Borrower), Asiya 11/10/2025 & AmtRs.  [measuring in East- 35 feet, North-25 feet &  Rs.160820/- AM to 12:00 PM,
'Sh. Ram Chand H, No. 115, |street, Norh-House of Sh. Suresh Kumar,| 21.03.2026 between 11.00AM to 02.00PM (Co-Borrower) 2371701/ as on 09/10/2025 + | South- 25 'Feet, having total area of 8.75 10/04/2026 up 1o 500 PM.,
\'Ward no 9, UDA Sector 3, H No ; 2 : : Nill Interest Cost efc. Squre Feeti.e. 81.32 Squre meter, belonging 26/03/2026
' ' South-House of Smt. Krishna Davi & 23/01/2026 to Khasra No- 35m,Situted at Village
(106, Jain Nagar, Jind 126102 - Amil Sharma 5fo Sh. Sharvan Kumar Sharma (Guarantor) PAN No.: BGVPKS5908 AADHAR No.: Dadupur, Govindpur, Pargana Roorkee,
1524920416286 ADD: House No 1354, Village Sanghi, Pana Bodan Rohtak, Haryana- 124303 Distt. Haridwar, Uttrakhand -249402

1. All Interested participants / bidders are requested to visit the website https://sarfaesi.auctiontiger.net . For details, help, procedure and online training on e-auction,
prospective bidders may contact M/S e-Procurement Technologies Pvt. Ltd. (Auctiontiger); Address : Head Office: B-705, Wall Street Il, Opp. Orient Club, Near Gujrat
College, Ellis Bridge, Ahmedabad — 380 006 Guijrat (India).Contact Person : Mr. Ram Sharma Contact number; 8000023297/9265562818/9265562821/079-6813
6842/6869. emailid : ramprasad@auctiontiger.net, support@auctiontiger.net
2. Forfurther details on terms and conditions please visit https://sarfaesi.auctiontiger.net to take partin e-auction.
3. Formore details about the property kindly contact to Authorized officer : Raman Joshi/Sorabh Pahwa Contact no. 7838293620/9216986668

THIS IS ALSO A STATUTORY 30 DAYS SALE NOTICE UNDER RULE 8(6) OF SECURITY INTEREST (ENFORCEMENT) RULES,2002

Date : 12.03.2026
Place : Jind, Dehradun, Karnal, Haridwar

= Reserve Price : Property ;- Rs. 10,78 000.00/- * (EMD| Property :- Rs. 1,07,800/- * Bid Increase Amount Property . : Rs.11,000.00 /-

The refundable EMD 10% of RESERVE PRICE shall be payable by interested bidders through NEFT/RETGS/Fund Transfer on or befare
above mentioned date., For detailed terms and conditions of the sale, please refer to the link provided Secured Creditor's
https:/iwww.unionbankofindia.co.in/ auction-property/view-auction-property.aspx and www.unionbankofindia.co.in and Website
“https://baanknet.com” _ In case of problem refated to EMD transfer/EMD refund or any issue related to finance and account, bidder can directly
contactthe Help Desk Nos.: B291220220 or write E-mail o support. BAANKMNET@psballiance.com

Fegistration and Login and Bidding Fules visit hitps://baanknet.com

15 DAYS SALE NOTICE UNDER RULE 9(1) OF SECURITY INTEREST (ENFORCEMENT) RULES, 2002
Authorised Officer, Union Bank of India

Authorised officer
Vastu Housing Finance Corporation Ltd

Date: 09.03.2026

E-AUCTION SALE OF SECURED
PROPERTIES ON 27.03.2026 FROM 11:00
AM TO 04:00 PM

E-AUCTION
SALE NOTICE

pnb pUﬂ]Ob national bank (creLe orrice

... the name you can BANK upon! FAZILKA

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable property mortgaged/charged to the Secured Creditor, the constructive/physical/ symbolic possession of which has been taken by the Authorised Officer of the
Bank/ Secured Creditor, will be sold on “As is where is”, “As is what is”, and “Whatever there is” on the date as mentioned in the table herein below, for recovery of its dues due to the Bank/ Secured Creditor from the respective borrower (s) and guarantor (s). The reserve price and the earnest money

deposit will be as mentioned in the table below against the respective properties.

.
Demand Amount Earnest Money Deposit
Possession Date u/s 13(4) Bid Increase Amount

Type of
Possession

Description of Propertylies
Proprietor/Director/Partner/ P perty

Property ID Guarantor/Karta/Mortgagor/Legal Heirs

1. Danewala Malout-983000 Allthat part and parcel of Residential House measuring 24X41i.e. 984 Sq. Feeti.e. 3 No. Marlas being 7/400 Share of 10 Kanals under Khewat No. 334, 16.12.2022 Rs. 10,30,000/-
1Y MIr. Krishan K S/o Pi Lal Khatauni 631, Khasra No. 461 (10-0), Situated at House No. 647, Near Govt. Civil Hospital, VPO Lambi, Distt. Shri Muktsar Sahib Owned by Sh. Rs. 11,13,779.00 Rs. 1.03.000/- Symbolic
2026/12 ) Mr. Krishan Kumar S/o Piyare Lal, |yishanKkumarS/oPiyare Lal Vide RTD 1412 dated 18.09.2014. Bounded: East-Baltej Singh, West-Street, North-Rajwant Singh, South -Sonu. as on 01-12-2022 + Intt. and Charges 03, Secoredlar
PUNB23X9460754 2) Mr. Vinod Kumar S/o KaliRam | Note: Civil suit case no. 659/2025 is pending in the Civil Court Junior Division Malout. 04-03-2023 Rs. 10,000/-
2. NGM ABOHAR (773600) All that part and parcel of Residential House measuring 5 Marlas, Comprised in Khasra No. 5/132, Share of total area measuring 06 Kanals 12 06.06.2023 Rs. 15,20,000/-
2026/013 1. Mr. Diwan Chand S/o Satpal. 2. Mr. Sonu |Marlas, Comprised in Khasra No. 369(6-12), Khewat No. 773, Khatoni No. 1226, As per jamabandi year 2001-02, Situated at Near Naga Baba [~ Rs 11 37,560.02 as on 31.05.2023 Rs. 1.52.000)- Symbolic
Kumar S/o Diwan Chand. Dera Azimgarh, Abohar, Distt. Fazilka, Punjab, Owned by Mr. Diwan Chand S/o Mr. Satpal vide RTD No. 2497 dated 30.08.2005. Bounded as Plus Intt. and Charges thereon il Possession
PUNBABA38103088 under: East: Diwan Chand, West: Bhagi Ram, North: Street, South: VVacant Plot. 22.08.2023 Rs. 10,000/-
NOTE : Encumbrance of Rs. 1,00,000/- vide order of the court of Sh. Su khmandeep Singh, JMIC, Abohar, Vide Rapat No. 263 dated 06.11.2024.
Attached by the court of Sh. Satish Kumar Sharma, ACJ, Abohar for an amount of Rs. 4,92,367/- Vide Rapat No. 521 dated 15.01.2025.
3. MALOUT MAIN - 033700 All that part and parcel of Double Story Residential House measuring (12' x 50") approx. 600 Sq. Feet 2.5 Marla 2 Share of 5 Marla comprising 01.11.2022 Rs. 9,20,000/-
2026/014 1.Ms. Narinder Kaur \W/o Tajinder Singh. 2. Mr.|Khasra No. 344/1/165/2(0-2), 344/1/166(0-1), 344/1/167/1(0-2), Khewat No. 517, Khatoni No. 914, Situated at Street No. 8, Near Chander Model ™59 74 393.10 as on 31.10.2022 Rs. 92000/ Symbolic
Tajinder Singh S/o Harcharan Singh. 3. Mr.|School, Ward no. 12, SAS Nagar Malout, Distt. Sri Mukatsar Sahib (P.B.) Owned by Mrs. NarinderKaur W/o Tajinder Singh vide RTD No. 4598 Plus Intt. and Charges thereon : : Possession
PUNBEQC49064320 |BalwinderSingh TyagiS/oMeharSingh.  |dated 01.03.2006. Bounded as under: East: 12'0" Street, West: 12'0" Conductor, North: 50'0" Udey Nath Pandey, South: 50'0" Rajesh Kumar. 04.03.2023 Rs. 10,000/-

The sale shall be subject to the Terms & Conditions prescribed in the Security Interest (Enforcement) Rules 2002 and to the following further conditions:

1. The properties are being sold on “AS IS WHERE IS BASIS” and “AS IS WHAT IS BASIS” and “WHATEVER THERE IS BASIS”.

2. The particulars of Secured Assets specified in the Schedule herein above have been stated to the best of the information of the Authorised Officer, but the Authorised Officer shall not be answerable for any error, misstatement or omission in this proclamation.

3. The Sale will be done by the undersigned through e-auction platform provided at the Website refer https://baanknet.com on 27.03.2026 FROM 11:00 AM TO 04:00 PM.

4. The First Bidding Should Start at Amount Higher than Reserve Price.

5. All statutory dues/attendant charges/other dues including registration charges, stamp duty, GST, taxes etc. shall have to be borne by the purchaser.

6. Where the sale price of the property is Rs. 50.00 Lacs and above the Auction purchaser has to remit TDS to Income Tax Department as per sec. 194 IA of income Tax Act. the sale certificate will be issued only receipt of form No. 26QB and Challan for having remitted the TDS
Certificate of TDS on form 16B is to be submitted to the bank subsequently.

7. Any encumbrances over the property/ies is not known to the Bank/ Secured Creditor.

8. The Authorised Officer reserves the right to accept any or reject all bids, if not found acceptable or to postpone/cancel/adjourn/discontinue or vary the terms of the auction at any time without assigning any reason whatsoever and his decision in this regard shall be final.

9. ::or_ I<ii(eta@iled lgelgm ri\(n_d conditions of the sale, please refer support.baanknet@psballiance.com +91 82912 20220 & www.pnbindia.in or contact our Office, Fazilka at Phone No. 01638-500164, or Chief Manager Mr. Prem Kumar, Mob. No. 98298 90590, Email Id :
cofazilka@pnb.bank.in.

Date : 11.03.2026

Place : Fazilka Authorised Officer, Punjab National Bank

STATUTORY 15 DAYS SALE NOTICE UNDER RULE 8(6) OF THE SARFAESI ACT, 2002

epaper.ﬂnancia!express.mn.' . . Chandigarh
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POST OFFER ADVERTISEMENT TO THE EQUITY SHAREHOLDERS OF

WESTERN MINISTIL LIMITED

(“WML”/ “TARGET COMPANY” | “TC”)

(Corporate Identification No. L33200MH1972PLC015928)
Regd. Off.: SHP No. 413, Fourth Floor, CTS No. 458, Disha Construction, Subhash Road, E-Square,
Village Vile Parle (East), Mumbai-400057, Maharashtra, India;

Website: www.westernministil.in

Phone No.: +91- 8369622473;

Open offer for acquisition of 33,80,000 Equity Shares of Rs. 10/- each representing 26.00% of the expanded equity and voting share
capital of the Target Company by Mr. Kalpesh Patel (Acquirer-1) and Mrs. Vandana Patel (Acquirer-2) (Acquirer-1 and Acquirer-2 are
hereinafter referred to as "the Acquirers").

This Post offer Advertisement is being issued by Navigant Corporate Advisors Limited, The Manager to the offer, on behalf of the
Acquirers, in connection with the offer made by the Acquirers in compliance with regulation 18 (12) of the Securities and Exchange
Board of India (Substantial Acquisition of Shares and Takeovers) Regulation, 2011 and subsequent amendments thereto (“SEBI
(SAST) Regulation, 2011”).

The Detailed Public Statement (“DPS”) pursuant to the Public Announcement (“PA”) made by the Acquirers have appeared in
Financial Express - English Daily (all editions); Jansatta - Hindi Daily (all editions); Pratahkaal - Marathi Daily (Mumbai edition) on 03rd
December, 2025.

1. Name of the Target Company

2. Nameofthe Acquirers

Email id: wml.compliance@gmail.com;

. Western Ministil Limited

. Mr.Kalpesh Patel (Acquirer-1) and
Mrs. Vandana Patel (Acquirer-2)

. Navigant Corporate Advisors Limited

. MUFG Intime India Private Limited

3. Name ofthe Manager to the offer
4. Name of the Register to the officer
5. Offerdetails
a) Date of Opening of the Offer
b) Date of the Closing of the offer
6. Date of Paymentof Consideration
7. Details of the Acquisition

: Wednesday, 18" February, 2026
: Thursday, 05" March, 2026
© Friday, 20" March, 2026

. Proposed in the
No. P Offer Document

| 7.1 | Offer Price

Actual

Rs. 10 per Equity Share Rs. 10 per Equity Share

| 7.2 | Aggregate number of Shares tendered 33,80,000 1,01,934
| 7.3 | Aggregate number of Shares accepted 33,80,000 69,273
74 | Size of the offer Rs. 338.00 Lacs Rs. 6,92,730

(Numbers of shares multiplied by Offer price per share)
7.5 | Shareholding of the Acquirers before preferential issue Nil Nil

and Public Announcement (No. & %) (0.00%) (0.00%)
1 7.6 | Shares Acquired by way of Preferential Allotment
e Number 80,00,000 80,00,000

e % Fully Diluted Equity Share Capital

' 7.7 | Shares Acquired by way of Open offer
e Number
e % Fully Diluted Equity Share Capital

7.8 | Shares Acquired after detailed Public Statement
e Number of Shares acquired
e Price of the shares acquired
e % of the shares acquired

(61.54%)* (61.54%)"

33,80,000
(26.00%)*

69,273
(0.53%)*

Not Applicable Not Applicable

' 7.9 | Post offer Shareholding of Acquirers 1,13,80,000 80.69.273
o Number | | (87.54%)" (62.07%)"
e % Fully Diluted Equity Share Capital S
7.10 | Pre and Post Offer Shareholding of Public Shareholders | Pre- Offer Post Offer Pre- Offer Post offer
e Number . 10,78,302 16,20,000 10,78,302 49,30,727
e % Fully Diluted Equity Share Capital (49.99%) (12.46%)* (49.99%) (37.93%)*

*Computed as a %age of Expanded Equity & Voting Share Capital.

8. TheAcquirers accepts full responsibility for the information contained in this Post Offer Advertisement and also for the fulfillment
of his obligations as laid down by SEBI (SAST) Regulations, 2011.

9. Acopy ofthis Post Offer Advertisement will be available on the website of SEBI.

10. Capitalized terms used in this advertisement and not define herein, shall have same meaning assigned to them in the Letter of
Offer dated 05.02.2026.

ISSUED BY MANAGER TO THE OFFER FOR AND ON BEHALF OF THE ACQUIRERS

NAVIGANT CORPORATE ADVISORS LIMITED
804, Meadows, Sahar Plaza Complex, J B Nagar, Andheri Kurla Road, Andheri (East),

v Mumbai - 400059. Maharashtra. Tel No. +91 22 4120 4837 / 4973 5078
Email id: navigant@navigantcorp.com Website: www.navigantcorp.com
| Navigant SEBI Registration No: INM000012243 Contact person: Mr. Sarthak Vijlani

Place: Mumbai
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